29 Oral Answers

NP & WE F@T AT} T fEg-
‘ fem fenwr gffar.a ww 3w o§

LLLBEL N S

SHRI SURJIT SINGH BARNALA:

I need a separate notice for providing
details, ~

DR. HENRY AUSTIN; Even as the
government are thinking of import-
ing fertilisers, may I know whether
the government are consideAing utili-
sing to the maximum extent the capa-
citv nf existing projects such as
FACT in Kerala 3nd the Cochin divi-
sion of FACT? The capacities are
not being used fuily.

SHR] SURJIT SINGH BARNALA:
We shall make efforts to utilise the
existing capacities in all fertiliser
plants,
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DR V. A SEYID MUHAMMED:
How much foreign exchanuge was in-
volved in the iinport of fertilisers
during the concerned period?

SHRI SURJIT SINGH BARNALA:
I am sorry; I do not have that infor-
mation and I am not in a position to
reply to that question just now.
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THF MINISTER OF EDUCATION.
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a» Yes, Sir.

(b) A statement ig icid on the Table
of the Sabha.

Statement

Outlines of varinus features of Werk
Experience and Vocationalisation for
tne school stage (10-+2) max Le seen
in the two brochures (copies available
in the Lok Sabha !.ibrarv) “Curricu-
lum for the Ten-Year School-A Frame-
work"™ and “Higher Seccndary Educa-
tion and its Vocationalisation™ pre-
pared by the NCERT. As stated iu the
first brochure “At the Primary stage,
work experience should begin with
simple, creative, self-experience activi-
ties performed with locally available
materia] and simple tocls. It is cesi-
reable to avoid any activity with an
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element of monotony in it. In the
upper primary (or middle) and secon-
dary classes the use of tools should be
introduced in a scientific manner.”
“Work Experience areas should be
identified through community surveys
and, wherever necessary, the exper-
tise of artisans and mechanics should
be utiliseq for the programme. In
technologically oriented work experi-
ences, the desired level of skill and
precision shoulq be attempted.” *“in
order to give the students some experi-
ence in a number of areas of work, it is
suggested that one area of wark may be
offered in one semester, and so
on.” “The actual areas of work
which should be included in the
curriculum would be governed by
local needs but the areas of work
should cover the various processes,
techniques ang tools «f wWOork, as far
as possible”. “Work Fxnerience chould
be aimed at vproviding experiences
which are not otherwi<e provided in
the curriculum. Tt hoas ‘mplications
for the teaching and learning ,f schonl
subjects and provides ; basis for integ.
rating  knowledze. Well' organiced
WOrk experience mav. from the higher
primary stage, resu't in come earring
for the student. either in cash or in
kind, and thic pntentinlit-- should he
exploited where noscibla,

At the higher secondary level Job
oriented courses in the vocitions
which offer good emplovment oppnrtu-
nities will be selectad on the bhusis of
well conducted occupational s irvevs in
each district of the muntrv."f’he
Courses may b~ of various duraions
depending wupon the expected ckill
levels by the employing agencies. To
provide adequate basic knowledge for
further career improvement the neces-
Sary components of Science. Social
Science and Commerce subjects will
be incorporated into the relevant cur-
ricula. Facilities will be created for
further education through evening,
holiday or block time special instruc-
tion and training. Advanced diploma
courses will be within the reach of the
students. Provision has been msde
under the Apprentices {Amendment)
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Act 1973 for Apprenticeship Traning
of studentg who have compleied tweo
years vocationa] course after 10 years
of general education. The methods
of instruction will be based on semes-
ter system -permitting the students to
accumulate credits according to their
convenience without restriction that the
students will have to complete the
courses within g rigidly fixed time in-
terval. In preparing the curricula the
Government's policy of creating em-
ployment opportumtics through viilage
and industries will be kept in view.
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DR. PRATAP CHANDRA CHUN-
DER: The problem of unemployment is
not always linked up with educstion
because we find even students coming
out of Engineering Colleges and tech-
nical institutions are unemploved So
it depends on the man-pcwer plannning
and also on general climate of employ-
ment,
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DR. PRATAP CHANDRA CHUN-
DER: I fully agree with the hon. Mem-
her that education policy must bc so
framed that it will enable the students
who come out of educational institu-
tions to get jobs. That is why voc hon-
alisation of education js greatly stres-
sed, It has been dividel into two
stages—one upto ten yearg angd the
other plus two stage where full voca-
tionalisation has been thought «f I may-
submit that cven for the students com.
ing out of technical institutions, there
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are not sufficient jobs. Creation of jobs
is a problelt which has fo be tuckled
+ by other Ministries as well.
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DR. PRATAP CHANDRA CHUN-
DER: Education is a toric regarding
which there can be no finul sav. After
our independence, t{wo very important
Commissions had been st up -<o0ne was
the University Educastion Commission
of 1948-49 under the chairmanship of
Dr. Radhakrishnan ;nd the ether was
the Education Commiss on of 1964—66
headed by Dr. Kothari and pursuant
to their recommendaticens. this House
and the other Houze cdopted the
National Policy of Education in 1068
and pursuant to tha' scveral changes
had been introduced in the educational
pattern. We are again reviewing the
pattern and will come up with con-
crete proposals hefore this House after
some time,

SHRI L. K. DOLEY: The hon. Minis-
ter has very rightly referre¢ to the
question of man-power planning. In
view of the acute problem arising out
of educated unemploved, is there any
proposal under contemplation by the
present Government to have g man-
power planning?

DR. PRATAP CHANDRA CHUN-
DER: There are bodies for having
man-power planning. But the diffi-
culty in our country is that we have
the private sector zs well and a large
number of our industries and other
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productive forces are controlleg by the
private sector. Our Committees do not
get proper data. We are ftrying to
have closer contact with private sec-
tor so that proper data can be collected
and the difficulties may be solved.
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DR. PRATAP CHANDRA CHUN-
DER: It is not gorrect that vocational
education has not been started. It has
been starteq in several States. I can
give a long list of Stutes which have
adopted vocational education. How-
ever. I admit it is not up to the mark
because it has not been 10stible to
finance some of the schoals to i. troduce
vocationa] education to  «cl:eve 1ts
desired objective.

SHRI C. K. CHANDRAPFAN: For
the last few davs, the muinister has
been trying to tell the House that
since the governmont is not in a posi-
tion to provide employment to those
who are traineq in job-orienied educa-
tion, it ig better to do away with job
orientation itself. Thut is perhaps the
philosophy which drove the minister
to the position against the +2 system.
When the country requires a lot of
trained personnel, is it not proper that
the ministry should take steps to train
people so that in future when the man-
power planning comes, the country
will have enough trained personnel?
Will the government tzke un attitude
of this type towards this problem ins-
tead of taking a position of annihila-
tion of vocationalisation itself?

DR. PRATAP CHANDRA CHUN-
DER: There is no question of annihilat
ing vocationalisation. We are quite
aware that this should be emphasised.
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That is why we are having diclogues
with the Planning Commission also on
this matter.
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DR. PRATAP CIHLIANDRA  (HUN-
DER: About un:formity of ecucation,
even the Kothari (Commiss.on obhserv-
ed that it is not desirable fir a big
country like Indin in view of the
different stages of develonment in
different parts of the countrv. Edu-
cation g stil] a State Subhject. It has
been broitght to the Crncurrent 1.ist no
doubt but unless. somas Act j- passed
by  Parliament it is not pn=sible to
take over educatinn. VWhrether it is
desirable or not := verv douniful.
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DR. PRATAP CHANDRA CHUN-
DER: I fully agree with the hon. mem-
ber and steps are being taken in that
regard.
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Sharing of Cauvery Waters
+

*115. SHRI M.
DARAM:

SHRI S. G. MURUGAIYAN:

Will the Minister of AGRICUL.TURE
AND IRRIGATION be pleased tu state:

KALYANASUN-

(a) steps proposed to be taken io
reach an amicable settlement between
the States of Karnataka and Tamil
Nadu rezarding the dispute over shar-
ing of Cauvery Waters; and

(b) whether sch steps ure to be

taken expeditiously?

THE MINISTER OF ACRITUL-
TURE AND IRRIGATION (SHRI SUR-
JIT SINGH BARNALAY: (o) an! (b).
A statement is jard on the Toile of

the House.

Statement

An understanding :mongst the con-
cerned States. numely, K orontika,
Kerala and Tamil Nadu wity regard
to use and develooment o Chy very
waters was reaches: at the nter-State
meetine held by the Union Minister of
Agriculture and Irrigation in Avgust,
19786.

It was agreed that the varinis issues
relating to the manner of sharing of
Cauvery waters in lean and pnod vears
would be worked out bv a Committee
of technica] representatives of the
Central anq State Governments It
was also agreed to constitute the Cau-
very Valley Authority and that the
functions and rules of procedure of
such an Authority be drawn up by a
Committee of Secrctarics of the three
States.

The two Committees have aceording-
ly been setup and the renorts cf these
Committees are expected to be receiv-
ed by the end of July, 1977. for consi-
deration at the next meeting of the
concerned Chief Ministers,





